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(c) the steps which ~r  hav.: 
taken for 'peedy implementation of the 
scheme? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR PRASAD): 
(a) to (C). The details in regard to the 
construction of Nhar Irrigation Project, of 
the Paramhikulam Aliyar complex. on the 
basis of the decisions taken by tho Chief 
Ministers of Kerala and Tamil Nadu in 
May, 1969, are ~  still worked out by the 
two State Governments. 

Sanction For Kad.mparlll Hydro IIJectrlc 
Scbeme, Col mbatore 

10446. SHRI K. RAMANI: Will the 
Minister of IRRIGATION AND POWER 
be pleased to state: 

(a) whether it i. a a~  that the 
Kadampat"i Hydro Electric Scheme of the 
P.A.P. Project in Coimbatore District has 
not yet been finalised and sanctioned ; 

(b) if ~ , the reasons therefor; and 

(c) the time by which it will be finalised 
and implemented? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHllSHWAR PRASAD): 
(a) Yes, Sir. 

(b) and (e). The scheme is under revi· 
sion at prescnt. The Tamil Nadu State 
Electricity Board have reported tbat the 
revised s h ~ is expected to be ready by 
June, 1970 and thereafter will be scnt to tho 
Central Water and Power Commission for 
processing. 

Sku. Rockel Launcbed 'rom IlIe 
Tbumba Koekel Luochlng 

Statioo 

10447. SHRI BENI SHANKER 
SHARMA: Will the PRIME MINISTER 
be pleased to btate : 

(a) whelber a Sku. rockot launched by 
the Lauacbinll station at Thumba failed 10 
give any data from tclomellY on the ISth 
Apri" 197u ; 

(bJ if ao, Ihe rlllOll8 therefor; 

(eJ whether anolher rocket was launched 
from that. base on the 16th April, 1970; 
and 

(d) if 80, the result thereof 1 

THE PRIME MINISTER, MINISTER 
OF FINANCE, MINISTER OF ATOMIC 
ENERGY AND MINISTER OF PLANN-
ING (SHRIMATI INDIRA GANDHI): 
<a) and (b). Yes, Sir. The reason was 
failure of the payload which was supplied 
by Mullard Space Science Labora ory of 
U K. The failure might be due to ; 

(i) failure of connection of tranSo 
mitter in flight, or 

(ii) failure of tnmsmitter it"lf, or 

(iii) failure of power supply. 

(C) and (d). Yes, Sir. The rocket and 
payload performance was very !lood and 
telemetry received signals upto 260 seconds. 
Ionospheric Data was collected in upward 
and downward legs. 

Imporl of Amerle.n and Britlsb Films 

10448. SHRI K. N. PANDEY: 
SHRI JUGAL MONDAL : 

Will the MlDister 01 FOREIGN TRAUE 
be pleased to slate : 

(a) the number of parties wbo were 
permitted to import American and Britisb 
filma in'to India; 

(b) the names and addresses of tho 
imponen of forei,n films into India and 
tho amount' of forcijjD eJlchange IIltoltN to 
each importer durtng l!lb8-69, 196)·70, 
1970-71 ; and 

(c) tho DlllDe, of ~ foreillJl films whICh 
have been exhibited by each importer IU 
India durio, the above period ? 

THE DEPU fY MINISTER. IN THE 
MINISTRY OF FOREIGN TRADE ,SHRI 
RAM SEW AKJ: (a) Uuder the bIlateral 
arrllllJOment entered into by the Gove:nment 
of India with tbe Motiou Picture Exporr 
Association of America Inc., el,bt memb<:r 
companiea of tb. Aaaociatloo arc allowcll tu 
import American films. On the Il!lPlfl' of 
the arraDlIOmeot with MI_ Rank Frlm Distri-
butors of Jodia LId. an Marcb, IY6 7, DO 
fiJma from U.K. IIro currentl, heiDI! 
Imported. 
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(b) A statement giving the names of the. 
importers of foreign films is attached. 

All earniogs 00 films imported from 
U.S.A. are held uoder blocked accounts out 
of wbicb Member Companies of Motion 
Picture Export Association of America Inc. 
taken together are allowed to repatriate 
Rs. 25 lakhs per annum. The earoings from 
import of Soviet films nrc utilised for cover-
ing expeo.es pertainiog to import and 
exploitation of imported films, the balance 
amount. if any is credited to the noo-
convertible Rupee account of the U.S.S.R. 

(c) The information ~ being collected 
and will be laid 00 the Table of tbe House. 

Statement 

Sts'ement showing the ngmes of the 
importers of foreign films : 

I. Importers of Films from U.S.A. 

I. Mis Allied Artists of India Ioc. 

2. Mfs Columbia Films of Iodia Ltd. 

3. Mis Melro Goldwyn Mayer India 
Ltd. 

4. MIs 20th Ceotury-Fox-Corpo. India 
Pvt. Ltd. 

S. Mis Paramount Films of llodia Ltd. 

6. Mis United Altists Corporation. 

7. Mis Universal Pictures lodia Pvt. 
Ltd. 

~  Mis Warner Bros. Seven Art. (F.E.) 
loc. 

ll. Impurt., s oj J IIms "om U.S.S.R. 
Mis Sovexport film. 

E:lporl of Baoanu from GUJarat 

10449. SHRI NARENDRA SINGH 
MAHIDA: Will the Minister of FOREIGN 
TRADI:: be pleued to stale : 

la) the value of bananBS exported from 
Guja,at duriog the years 1965-66, ~ -  
aou 1,68·69 )car-wlle ; 

(b) whether it is a fact that tbe export 
thereof is declilling ; aod 

(c) if 50, the percentale tbereof and the 
reasons thc(cl'or ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHI\.I 

RAM SEWAK): (a) SI.te-wi!e export 
stalistics are nol maintained. 

(b) and (C). Do not arile. 

Export of Textllea 

10450. SHRI N. R. DEOGHARB: 
Will the Minister of FOREIGN TRADE be 
pleased to state : 

(a) whether it is a fact that the demand 
for the Indian Textiles is continuously 
declining in the foreign countries as a result 
of competition from Japanese textiles; 

(b) if so. the reasons for not meeting 
with the Japanese competition: and 

(c) the action which Government propose 
to take or are '.king to make the Indian 
textiles more popular in foreign countries? 

nIE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEWAK): la) No, Sir. Exports of 
cotton textiles duriog tbe last three years 
were as under : 

1967 

1968 

~ 

Value of exports of 
Cotton Textiles 

(Rs. crores) 

~  

95.05 

104.47 

(b) and (c). Do not arise. 

r llr l~ io Demarcatioo of Iado-Burma 
Border 

10451. SHRI N. R. DEOGHARE: 
Will tbe Minister of BXTBRNAL AFFAIRS 
be plOll8ed t(· state: 

(a) the progress so far made in respect 
of tbo demarcation of the lodo-Burma 
border; Bnd 

(bl tbe number of penons who conlitute 
tbe Indian team 1 

THE DEPUTY MINISTER IN THE 
MINISrRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
A total of 490 miles of demarcation work 
bad been takeo up in the field seasons 1968-
69 aud I Y6!1-7t • Boundary pillars have been 
jointly set up alDOl this leolth of the border, 
except seven pillara the exact location of 
wbich is under discussion. 

(b) 2S1 persoos includina six lautted 
officers constitute tbe Indian team for the 
demIrcatlOD field work. 




